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oA 101/94
1. Lala Ram,fhunting Jamadar in Carriage & Wagen Shop,Ajmer,Western Pailway.
2. Fhanwar Lal,Shunting Jamadar in Carviage & Wagon Ehop,Ajmer,Western
Railway. '
... Applicants
Versus
1. Union of India thrcugh Seneral Manager,Western Pailway,Churchoate, Bomb ?.
Ze Iy.Chief Mechanical Enjineer,Carriage & Wagon Zhep Ajmer,Western Railway.
| «++. Respondents
CORAM:

HON'ELE MR.GOFAL FRISHMA, VICE CHAIRMAN
HJT'ELE MP.O.F.SHARMA, ADMIIIIETRATIVE MEMBEP

For the Applicants ees Mr.Zhiv Fumar
For the Respcndents «.. Mr.M.Rafig
0O-R-DP-E-R

PER-HOM!BLE-MR . 32FAL-FRIZHHR, - VITE - CHATRMAN

Aprplicants, named abave, have filed this application u/s 19 of the
Administrative Trikbunals Act, 19785, praying for a direction to the respondents

not to revert them frcm the post of Shunting Jamadar.
2. Heard the learned ~ounsel for the parties.

2. During the ocourse of arguments, the learned oounsel for the applicants
sought permissgicon Lo withdraw the OA with likerty to file a fresh 0O, subkject t2
ite maintainability. Permissicn, as prayed f£or, is qgranted. The OB is

dismissed as having been withdrawn with no crder as to costs.
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ADM MEMBER ' . VICE CHAIFMAN
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